
GOVERNMENT OF MEGHALAYA 
LA W (B) DEPARTMENT 

NOTIFICATION 

Daled Shillong, the 1 ill May, 2()2-L 

No. L.J (B) 48/2020/131 ~ In the interest or public service and in e:\ercise lll' the p()\\ers 
conferred by sub-section (I) of Section 20 or the Code 01' Crilllin,li Procedure 1'073, the 
Ciovemm 01' Megh'll'l:a is pleased tt) appoint Slllti, Riclw Kulk,lmi, lAS. i\ssistant 
Comillissioners as the I~:\ecutive M,lgistrate \\ ithill Last I<h,lSi Ililis District \\ ith imlllcciiate 
elTect until rurther oreiers , 

Memo No. L.J (B) 4S/2020/131-A 
Copy forwarded to:-

Sd/-
(C.V.D. Diengdoh), 

Sec ret,1 ry to the (iov\. 0 I' I'vicgh'lla) a. 
I ~(l\\ (13) [)epilrllllcnt 

***** 

Dated Shillong, the 1 ill May, 2024. 

I, The Additiomli l)epuI: COllllllissionel', Last I,hasi Ililis I)istric!. Shillc1Ilg \\ ith 
rekrence to Jour letter No, KCR, 20/I!lJO/vol-liR/I."2. D\. 14.(b.2024. 

2. rile Director 01' Printing & Stationery. Meghillaya. Shillong ror publication or 
Notitieation in the Meghalaya (iazelle. 

3. The Personnel & A.R. (A) Department for inl·ormation. 
-I. The Data Entry Operator Law (A) Departillent for uploading the Notification in the 

1.:1\\ Depilrtillent \\ebsilc. 

13)' oreler etc.. 

IJeput: Secretar: It) the (iov!. or 1'v1cglwl,l: ,1. 
J 

1,1\\ (I~) Dep'lrtlllen1. 


